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Shri Kamath : Has the minister
received any complaints or reports to the
effect that these Village Level-Workers
—Gram Sevaks and Gram Sevikas are

loited by Government to work for the

i party during elections ?

Dr. P, S, Deshmukh : I repudiate the
suggestion.

Shri Kamath : May be, but it is a fact.

Mr. Deputy Spesker : Docs the
hon, Member call upon me to decide this
matter here?

Shri Kamath : No, no.

The Minister of Food and Agricul-
ture (Shri A, P, Jain) 1 These Cen-
tres arc in the process of being
and only one centre has been opened a few
days ago. There is no question of propa-

Shri Kamath : ] know what hap-
pened during the Hoshangabad by-clection
three months ago ?

Train Accident

*62, Shri §. N, Das : Will the
Minister of Raillways be pleased to state :

(a) whether it is a fact that on the 7th
May, 1955 a truck-train collision occurred
at the railway level-crossing gate on the
Allahabad-Jubbulpur section of the Central
Railway;

(b) if so, the circumstances in which
this accident took place;

(¢) the number of persons killed or in-
jured; and

(d) whether any inquiry has been held
and if so, with what result?

ransport
) & (a) to ().
A statement furnishing the information is
placed on the Table of the House. [See
Appendix I Annexure No. 18].

An enquiry held was by the Gov-
eﬂu(:e)nt Iq ot; of Railways. His

provisional s that the ocollision
was caused by the Motor Truck
driver attem to cross the line in the face
the app! train.
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Shri S. N. Das : May | know whether
the gate was closed or open at the time
of the accident?

Shri Shahnawaz Khan : It should
have been open at that time; if it was closed
the accident could not have taken place.

Shri S. N. Das : May I know whether
the person who were on duty at that time
have been arrested?

Shri Shahnawaz Khan : The final
report of the Inspector of Railways has not
yet *been received.

After the final report is received, I sup-
pose action would be taken.

Shri U. M. Trivedi : May I know
how long it usually takes for the Govern-
ment Inspector to submit this report and
how many such reports are pending
during the last 12 months? :

Mr. Deputy-Speaker : That is a
general gquestion. So far as this case is
concern the hon. Minister must be
able to answer as to how long this matter
has been pending.

Shri Shahnawaz Khan : The acci-
dent took place on the 7th of May. The
enquiry of the Government Inspector of
Railways commenced on the 12th of the
May. It finished on the 14th and he sub-
mitted his provisional findings on the 16th
of May.

Shri Raghunath Singh : What about
the final report?

"Shri Shahnawaz Khan : The final
report has not yet been received. I might
add that the Government Inspector of
Railways is not under the Ministry of Rail-
ways. He is under the Ministry of
Communications,

Shri B, S. Murthy : May I know
whether, in the provisional report of the
Government Inspector, it is stated that the
gate was closed or was opened at the time
of the accident?

Shri Shahnawaz Khan : The gate
was open.
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